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1 2 3
3. Ammonium Sulphate
100 Kg. packing . . 925 925
4. Muriate of Potash
10 Kg. packing 795 —
5. Di-Ammonium phosphate . 2210 2210

6. Ammonium Nitro Phosphate

1845 (FACT)

20-20-0 1590
1760 (FCI)
2080 (IFFCO)
24-24-0 2045 2045 (MFL)
7. NPK
15-15-15 1520 1520 (FCD)
17-17-17 1810 1810 (MFL"
STOCKS OF FERTILYZERS AS ON 31-5-1977.
Nitrogen 8,66,184 tonnes
P20s5 2,45,626
Kz20 38,991
T tal 11,50,R0T U rues
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(m) S faege @

Cases and Appeals about wakf Pro-
perties in Bhatinda District (Punjab)

4641. SHRI OM PARKASH TYAGI:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) how many cases or appeals con-
cerning Wakf properties are pending
in the courts of District Bhatinda
(Punjab) in which Central Government
or Custodian of India is a party;

(b) what is the value of property
involved in each such case or appeal,
the names of the parties, brief synopsis
of the dispute involved and since when
each case or appeal is pending and

(c) what steps are being taken for
their speedy disposal?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) According to the infor-
mation furnished by the Punjab Wakf
Board, no case or appeal concerning
Wakf properties is pending in the
Courts of District Bhatinda (Puvnjab)
in which Central Government or Cus-
todian of Evacuee Properties I[ndia is
a party.

(b) and (¢). Do not arise.

AShortage of Housinz Accommodation
for Central Government Employees in
Goa, Daman and Diu

4642. SHRI AMRUT KASAR: Will
the Minister of WORKS AND 110OUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

(a) whether the Central Govern-
ment Officers who are transferred to
the Union territory -of Goa, Daman
and Diu from other States are facing
acute shortage of housing accommoda-
tion in Goa;

(b) if so, what steps have been
taken to remove this shortage of
housing accommodation in Goa; and

(c) whether the Central Govern-
ment officers are reluctant to stay in
Goa due to this housing problem?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) The Central Sovern-
ment Employees Welfare Co-ordina-
tion Committee, Goa, had submitted a
Memorandum explaining inter alia
that in Goa, and particularly in the
three major cities, »iz., Panaji, Margao
and Vasco, there was acute dearth of
residential accommodation witb the re-
sult that the employees of the Central
Government who came on transfer to





